
In the National Companv Law Tribunal. Jaipur

Item No.213
CP No. 1015912017

TA No. 4ll20l8

UNDER SECTION 58/59 OF COMPANIES ACT, 2OI3

In the matter of:

Mahesh Kumar Jalan

vs.

NUs Prestige City Developers Pvt. Ltd.

Ap p lic a n t/Peti tio n e rs

Respondent

Order delivered on 25.10.2019

CoTam: SH. P. S. N. PRASAD, HON,BLE JUDICIAL MEMBER
SH. RAGHU NAYYAR, HON'BLE TECHNICAL MEMBER

For Petitioner (s) : Saumil Sharma, Adv" on behalf of
Amol Vyas, Adv.

For Respondent(s) : None-appeared

ORDER

Proxy Counsel Mr. Saumil Sharma has appeared on behalf of counsel for

the petitioner Mr" Amol Vyas, Adv. No one has appeared on behalf of respondent"

Post the matter to 20.II.2019"
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